CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

C.P. No. 163/2016 In
O.A No. 3098/2015

New Delhi this the 1st day of February, 2017

Hon’ble Mr. P. K. Basu, Member (A)
Hon’ble Dr. Brahm Avtar Agrawal, Member (J)

Smt. Rita Tiwari, Statistical Assistant

Aged about 58 years

W /o Shri Ravi Shankar

R/o 1-C, Madhur Apartment,

Near Inder Enclave

Paschim Vihar, Delhi - 110087 .... Petitioner

(By Advocate: Shri M. K. Bhardwaj)
VERSUS
Sh. Rajiv Mehrishi & Ors.

1. Sh. Rajiv Mehrishi,
Secretary,
Ministry of Home Affairs,
North Block, New Delhi

2. Sh. A. K. Yadav,
Joint Secretary,
Ministry of Statistics & Programme &
Implementation,
Sardar Patel Bhawan
Parliament Street
New Delhi

3. Sh. R. K. Kini,
Director General,
Bureau of Police Research & Development,
Block No.11, 3/4th Floor,
CGO Complex, Lodhi Road
New Delhi ... Respondents

(By Advocate: Shri L. C. Singhi for R-1 to 3)

ORDER(ORAL)
Hon’ble Mr. P. K. Basu, Member (A)

The respondents have filed an additional affidavit dated
08.12.2016 enclosing order dated 08.12.2016 in compliance of this

Tribunal’s order in O.A 3098/2015 dated 20.08.2015 by which the



C.P. 163/2016

petitioner has now been included in the feeder cadre of Junior
Statistical Officer of SSS in the pay grade PB-1 with Grade Pay

2800/ -.

2. The directions in the OA were to consider her grievance and
to pass a speaking order, which the respondents have done.

Therefore, this C.P. is closed and notices are discharged.

3. Learned counsel for the petitioner however, states that the
Pay Grade and Grade Pay granted to the applicant should have been
PB-2 with Grade Pay of Rs.4200/- as per pay scale of SSS. However,

the applicant may agitate this in a separate O.A, if he wishes to.

(Dr. B. A. Agrawal) (P. K. Basu)
Member (J) Member (A)

/Mbt/



